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Government of Jammy and Kashmir

Finance Department
Civil Secretariaf, Srinagar

Notificatian
Srinagar, the 11th of September, 2018
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Tis notification shall come Into force w.e.f. 20 of September, 2018,

By order of the Government of Jammu & Kashmir

Sd/-
(Navin K. Choudhary), IAS
Principal Secretary to the Government
Finance Department
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